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lncome Tax Appellate Tribunal, Chandigarh Benches, Chandigarh

List of Tribunal Orders pronounced
Date:01.09.2025

Sr. No. ITA/MA/SA No. Name of the case Bench Date of
hearing

Order
Pronounced

Date

Result

Author: Sh. Laliet Kumar, JM Co-Author: Sh. Vijay Varma, AM
1. ITA No. 429/chdl26 Arora Alloys A 24.08.2026 01..09.2026 Allowed
2 ITA No. 1879lihd/2s Sh. Gurbachan Singh A 19.08.2026 01,.09.2026 Dismissed
3 ITA No. 41.8/chdl26 Sh. Birbal Kumar A 19.08.2026 01,.o9.2026 Dismissed
4 ITA No. 787slchd/2s Cha ndiga rh Welfare Trust A 2s.o8.2026 01.09.2026 Allowed
5 ITA No.768/chd/26 BP Shiksha Sanstha A 2508.2026 01..09,2026 Dismissed
6 ITA No. L294/Chd/2s AD Educationalsociety A 24.08.2026 01..09.2026 Allowed
7 ITA No. l871lchd/2s DCIT Vs Homelife Buildcon p A 1.9.O8.2026 01.09.2026 Dismissed

ITA No.683/chd/26 Bhagat Namdev Educational &
Charitable Trust

A 24.08.2026 01.09.2026 Allowed

9 ITA No. 46s/chdl26 IV/s Karta r Enterprises A 24.08.2026 01,.09.2026 Allowed
10 ITA No. 492lchd/26 Pushpa A 17.08.2026 01.09.2026 Allowed
11. ITA No. 4so/chd/26 Lotus Refinery P. Ltd A 24.08.2026 01..09.2026 Dismissed
Author: Sh. Manoj Kumar

Aggarwal, AM
Co-Author: Sh. Rajesh Damodarlal Kumar, JM

t ITA No. 1.424/chd/25 Sh. Satish Kumar B 18.08.2026 01,.09.2026 Pa rtly
Allowed

2 ITA No. 1.s03/chd/26 Shri Krishna Educational Trust B 24.08.2026 01..09.2026 Allowed
3 ITA No.659/Chd/26 Mandir Pir Gous Pal Gyarwin B 01..09.2026 Allowed
4 ITA No. L424/Chd/26 Maa Vaishno Devi

lnternational Foundation
B 24.08.2026 01,.09.2026 Allowed

s&6 ITA Nos. 708 &
7os/chd/26

Surya Educational Society B 24.08.2026 01..09.2026

7&8 ITA Nos. 1538 &
see/chdl26

Shree Bajreshwari Devi
Temple Trust

B 24.08.2026 01_.09.2026 Allowed

9 ITA No. 1,688/Chd/25 Rajnish Kumar Jatwani B 2s.08.2026 o1..o9.2026 Partly
Allowed

10 ITA No. s81/chd/26 Anju, Mohali B 25.O8.2026 01,.09.2026 Allowed
tl ITA No. L6oslchdl26 Sri Guru Har RaiJi Religious &

Charitable
B 01,.09.2026 Allowed

t2 ITA No. 170/Chdl26 ITO Vs Devinder K Singla A 05.08.2026 01'09.2026 Dismissed
13 Co No. t8/chdl26 By Assessee A 05.08.2026 01.09.2026 Allowed
1.4 ITA No.7649/Chdl2s Haploos Plybond P. Ltd. A 11.o8.2025 01,.09.2026 Partly

Allowed
1s&16 ITA Nos. 250 &

zsL/Chd/26
Alaina Healthcare P. Ltd A 06.08.2026 01..09.2026 Allowed

17&18 ITA Nos. 895/Chd/25
&7478/Chdl26

Gian Sagar Educational &
Charitable Trust

A 1,2.08.2026 01.09.2026 Allowed

19 ITA No. 4to/Chd/26 Jasbir Singh A 31.08.2026 01..09.2026 Allowed
20 ITA No. 274lchd/26 Harinder Singh A 10.08.2026 01.09.2026 Partly

Allowed
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27 ITA No. 17st/Chd/25 BSG IVlart A 12.08.2026 01.09.2026 Allowed

22 &23 ITA Nos. 314 &
31.slChd/26

Gaurav Kumar A 3L.08.2026 01.09.2026 Allowed

24 ITA No. 7643lchd/25 Kshitiz Aggarwal A 31..08.2026 01..09.2026 Allowed
25 ITA No. 1786/chd/2s ITO Vs Chanchal Miglani A 10.08.2026 01..09.2026 Dismissed
26 CO No. to/chd/26 By Assessee A 10.08.2026 01.09.2026 Dismissed

Author: Sh. Rajesh Damodarlal
Kumar, JM

Co-Author: Sh. Manoj Kumar
Aggarwal, AM

t ITA No. 246/Chdl26 Punjab Engineering Collage B 20.08.2026 01_.09.2026 Allowed
2 ITA No.364/Chd/26 VishalGupta B 20.08.2026 o1..o9.2026 Allowed
3 ITA No. 247/chd/26 OrientalWines B 20.08.2026 01..09.2026 Dismissed

Author: Sh. Vijay Varma, AM Co-Author: Sh. Laliet Kumar, JM
!&2 ITA Nos. 974 &

97s/Chdl26
Swaran Singh B 31.08.2026 01.09.2026 Allowed

3 ITA No. 4s6/chdl26 Distt. Election Office A 2s.08,2026 o1..o9.2026 Allowed
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